| TEM NO. 108 COURT NO. 11 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 5386/2014
RAJENDRA SI NCH & ORS. Appel | ant ('s)
VERSUS

ROMAN CATHOLI C DI OCESE OF AGRA LTD. & ANR Respondent ( s)
(with interimrelief and office report)
Date : 05/10/2016 This appeal was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE SHI VA KI RTI SI NGH

HON&#39; BLE MRS. JUSTI CE R BANUMATHI
For Appellant(s) M. Yatindra Singh, Sr.Adv
M. Vi vek Singh, Adv.

M . Manoj , Adv.

M . Abhi shek QGupt a, Adv.
M . Sudhakar Kul want, Adv.
For Respondent (s) Ms. Midula Ray Bharadwaj, Adv. (N. P)

UPON hearing the counsel the Court made the follow ng
ORDER
List tomorrowi.e. 6 th
Cct ober, 2016.
(Madhu Bal a) (Madhu Narul a)
Court Master Court Master



